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[English] 

Import of Urea 

'90. DR. LAXMINARAYAN PANDEY Wdl the 
Mln~ster 01 CHEMICALS AND FERTILIZERS be pleased 
to state 

(a) the value and quantum 01 urea Imported during 
1995-96 alongwlth !he name of countr~es from whlch 
the same was ~mpofled. 

ib )  whether global tenders were mv~ted prlor to 
such ~mports. 

(c) 11 not. the reasons theretor. 

(d l  whether urea was Imported by the Government 
In excess 01 the requirement for 1995-96 

(e) 11 so, the deta~ls thereof and 

11) the manner in which excess quant~tv of ~rnporled 
urea IS proposed to be u t~ l~sed by the Government? 

THE MINISTER OF STATE OF THE MINISTRY OF 
CHEMICALS AND FERTILIZERS (SHRI SIS RAM OLAI 
!a] Detmls are ylveri In the enclosed statement 

( b )  and i c i  Most of the purchases of lmported urea 
have been made on the bns~s 01 global tenders by the 
cana lu~ng  agencles They have also resorted to 
purchases through Ilm~ted tenderlng and spot purchases 
bes~des enterlrig Inlo long term arrangement, dependmg 
upon exlgencces ol dcmand. ~nternational ava~labll~ly 
and prlces securlty of supphes, etc At theu d~scret~on. 
they have also made purchases through d~ rec t  
negol~allons w~th suppllors. 

(d)  to (11 The ~mports ol urea dur~ng 1995-96 were 
made as por the assessed requlremenl 

STATEMENT 

[Qty In lakh metrlc Tonnesl 

S Country 
N 0 

................. .-. .. 

1995-96 
............ ..-,, -- ..--.-.--,. 

Quant~ty CBF Value 
(Rs Crores) 

-- .. " , -  --.,.------.-. . . . .  - 
1 2  3 4 

..I. .- .___. . _.._. . . .  _ .... _ ........ -. -- 

1 Bangladesh 1.35 103.00 

2 Bulgar~a 0.73 54 64 

3 CIS 12 79 976.82 ............ .- ..-_ .---- ___.._ . .....--... ......... ...-- -- ..... .... -.------ 

.... .....-....... . . 

1 2  3 4 ----.-,--..-- ... - *------ 
4. Croat~a 1.07 80.89 

5 Germany 0.42 32.79 

6 lndones~a 1.36 102.82 

7 Kuwa~t 2.64 200.23 

8. L~bya 3 70 267 18 

9 Qatar 2.37 172.76 

10 Romanla 3.56 267.14 

I 1  S. Arab~a 4.92 364.56 

12 UAE 2.43 I79 58 
13 Pak~stan 0 48 37.71 

Norms for New Rail Lines 

'9 1.  SHRlMATl SHEELA GAUTAM : 
SHRI RAMESHWAR PATtDAR : 

W~l l  the Mlnlster of RAILWAYS be pleased1 to state. 

(a) the norms prescr~bed by the Government lor 
laymg new ra~lway hnes; 

(b) the names of the States where Government have 
starled the work of laymg new railway lines durmg the 
current year: and 

( c )  the details there017 

THE MINISTER OF RAILWAYS (SHRl RAM VtLAS 
PASWAN) (a) The potlcy for construcl~on of new fmes 
belng tollowed on the Rallways IS based on the 
recommendat~ons 01 the Nat~onal  Transport Policy 
Committee, dated May 1980. wh~ch had l s ~ d  down the ' 

lollowlng crlterla lor taklng up construction 01 new Ilnes. 

1 Project orlented llnes lo serve new mdustrles 
lor tappmg m~neral and other resources 

2 M~ssing lmks for complele allematwe routes 
to relteve congest~on on exlstlng saturated 
routes: 

3. Lines requ~red lor strategic reasons: and 

4 Llnes tor eslebltshment 01 new growth cenlers 
or givlng accessl remote areas. 

New ltns projects have been taken up bssd on 
the above cr l ter la.  I n  each case a prel tminafy 
engineering cum traffic survey is done, and alter the 


